CENTRAL AIMINISTRATIVE TRI BENAL

CALCSTTA BENCH

Ne,M,A, 29 of 2001
(o A.142ﬁ/1997)

Date of @r&er : 14,6, 2001
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Present ¢ Hen'ble ﬁr. D, Purkayastha, Judicial Mamber -

Hon'ble Mr. M.P, Sineh, Administrative Member

SYDIBTA DAS & ORS,
VS,

¥NION OF INDIA & ORS,

‘For the applicants s My. B.C, Sinha , ceunsel

For the respondents ¢ Nene

~ORD ER

Heard lei. counsel for bke applicant, None appe_ars" '
fer the respordents. | - A
2 After hearing the 14, oounsel fer the applieantsizn
the M.A,, they are allewed t® bo.addeé 'as intervener in this

case. Acesrdinely, the,M..A. 29/2001 stands dispesed ef, Ne

erder as te cests.
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